Y poerhics PSR RO
s o OFFICE OF THE DISTRICT MAGISTRATE (NORT
.M. NORTH OFFICE COMPLEX, G.T. KARNAL ROAD, ALIPUR, DELHI-36.

F. No. SDM/ALP/Misc/19/263Q2 dated:- |9 ’D 9" ””%

To

The Sr. Env. Engineer

Delhi Pollution Control Committee
First Floor, E- Block, Vikas Bhawan
Upper Bela Road, Civil Lines, Delhi-54

Sub: (1) Demarcation & Removal of unauthorized encroachment from the

Pond at Khasra  No.49(1-15), village Jindpur. And .
(3) Report reg. recovery of environmental damages compensation

from 12 units located in Jindpur & Mukhmelpur with reference to
Hon’ble NGT order dated 25.03.19 in the case titled as Deepak Vs GNCT

of Delhi in original application no. 106/2019

Sir,
This is with reference to the subject cited above. In this regard, status

report on action taken may be seen as under:
1. On receipt of recovery certificate from DPCC against the polluting units at

village Jindpur and Mukhmelpur, notice dated 30.07.19 was issued and it
was directed to deposit the environment compensation by 16.08.19 but no

payment has been made by the judgment debtor.
2. Since, environmental compensation was not deposited then warrant of

arrest was issued against to the JDs through SHO, Alipur for producing the
JDs on or before 20.10.2019.

3. There after, JDs have appeared and given written submission stating that “ I
seek some more time for relief to decide this matter from our side to right
direction as a plot owner of ----- (address of resopective plot). Due to very
heavy amount of fine I want some more time and some JDs have submitted
that their appeals are pending before the DPCC.

4. However, no amount has been deposited by JDs. Hnece, once again, notice
to each JDs, through SHO Alipur, have been issued to deposit the recovery
amount as environmental compensation by 09.1 2.2019.

5. Meanwhile, JDs have submitted order of DPPC imposing EDC related to
recovery certificate has been set aside by Hon’ble High court and Hon’ble
NGT for reconsideration by DPCC hence, recovery proceedings have been

stopped.
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6. Further, as to demarcation and encroachment removal from the pond at
khasra no. 49 (1-15) of village- Jindpur, it is informed that joint survey was
carried out and it was decided to carry out demarcation by TSM as
surrounduing area is built-up.

7. Accrodingly, BDO (North) has been requested to arrange TSM Survey to
carry out the demarcation proceeding. On 01.11.19, mustkil stone
(reference point) has been shown to surveyor in the presence of the
available stake holder. |

8. As per survey report (copy enclosed), there is park, main rasta of the
village and some other encroachments on the khasra no. 49 (1-15) of
village- Jindpur, Delhi.

9. In this regard, an order has also been issued to the custodian of land ie.
BDO (North) for removal of the encroachment, copy of order
enclosed.Simultanously, the identified encroachers have also been directed
vide letter no. 4055-64 dt 01.02.2020 to remove encroachment by
19.02.2020, copy of order is attached.

10.0n expiry of notice period, action for encroachment removal will be taken
by the land custodian i.e. BDO (North).

This is for information and further necessary action at your end.

(KRISHAN KUMAR)
SDM (ALIPUR)
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SI | Name & address Env. Damage
No assessed
(in Rs.)

1 M/s Star Wood Wool Industries , Kh No 33/4, 1,61,43,750/-
Near Shiv Mandir, Village Jindpur, Delhi-36.

) M/s Krishna Process, Kh No 33/7/1 Behind Govt | 45,30,000/-
School, Village Jindpur, Delhi-36

3 M/s N R Industries, Kh No 33/4 & 33/5,Near | 64,87,500/-
Pardhan House, Village Jindpur, Delhi-36 |

4 M/s Thakur Dyeing, Kh No 126, Village 61,20,000/-
Mukhmelpur, Delhi-36

5 M/s Sevenhill Enerprises, Kh No 126, Village 84,00,000/-
Mukhmelpur, Delhi-36

6 M/s Tej Ram Dyeing, Near Water cooling palnt, | 79,50,000/-
Village Mukhmelpur, Delhi-36

v M/s Sumit Dyeing, Kh No 141, Village 79,50,000/-
Mukhmelpur, Delhi-36

8 M/s Yolo Product P Ltd, Kh no. 41, Village 1,23,75,000/-

Mukhmelpur, Delhi-36
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GOVERN ’IE“T Of NATIONAL CAPITAL TERRITORY OF DELHI OFFICE OF THE
TASSISTANT COLLECTOR GRADE-1/1l ROOM NO.16 D.M. NORTH (REVENUE)-
OFFICE COMPLEY G.T. KARNAL ROAD ALIPUR DELHI-110036.

NOTICE ol | 202
. DATE:- 27/’
CASE NO.32J?IMIJC/_Sbm/A,° 2050 2

i 61, gy is recoverzble
Whereas as sum of Rs _ L6, Y3 9 of— is recovers

g i el . P
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HeqiTa Hua

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI OFFICE OF THE
ASSISTANT COLLECTOR GRADE-I/1l ROOM NO.16 D.M. NORTH (REVENUE)
OFFICE COMPLEX G.T. KARNAL ROAD ALIPUR DELHI-110036.

NOTICE
CASE NO.338|mige/com| Af 2050 3 DATE:- %[ /ial@
Whereas as sum of Rs _ 39,50, t58]— is recoverable

from you on account of the Recovery Certificate issued by

the_Defhi Podlition Condvnd CovariHee
r/o RC No. Decslcm .v’nm!m.zggluﬁpaou-lg necoverable as arrears;

of Land Revenue.

You are hereby directed to deposit these dues by 22 !0\ ! 2020

failing which furiher action for the reclization of the dues will taken
against you.

Further, you are directed to submit Parforma of attested affidavit
In case of non compliance, further coercive action shall be initiated
against you as per relevant provision of DLR Act.

(I)«SSISTANT OLLECTOR, GRADE-I/II
ALIPUR DELHI
Assistant Collector
Alipur, Delhi Gr-II

To,

nfs Ty fam Dycleg Plot ovrer
,QA-_MJAQ_Q%_MJ%W

Newx_babler botiling Plant, villege
Mukthiel por pephe -3
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CE=Rs
.C.Q‘-LE.{_L AENT OF NATIONAL CAPITAL TERRITORY OF DELHI OFFICE OF THE
ASSISTANT COLLECTOR GRADE-!/Il ROOM NO.16 D.M. NORTH (REVENUE)
FFICE COMPLEX G. T. KARNAL ROAD ALIPUR DELHI-110036.
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NOTICE
CASE NO. 33| mice]som AP 350t

Whereas as sum of Rs 99,50, 6¥»[— is recoverable
from you on account of the Recovery Certificate issued by .
the _Delhi Polludion Cordred Comwnmi Hee

r/o RC NO.m_(_/m;dym:{!d_}gﬂ/éuf—- 2e  Recoverable as arrears

of Land Revenue.

You are herehy directed to deposin these dues by 29 !o:!u.o'l—o
failing which further action for the realization of the dues will taken

against you.
Further, you are directed to submit Performa of attested affidavit
In case of non compliance, further coercive action shall be initiated

against you as per reievant provisict: of DLR Act.

V)LSSIST,‘.I‘.‘T OLLECTOR, GRADE-I/il
ALIPUR DELHI

Assistant Collector
Alipur, Delhi Gr-li

To,
4 lod_otorey

Mm.zu_ﬂax_&u._deﬂ-u-- r
U...\LLUA#L.,J‘LL‘J(L wed P pell-ac
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GOVERNNMIENT OF NATIONAL CAPITAL TERRITORY OF DELHI OFFICE OF THE
ASSISTANT COLLECTOR GRADE-I/li ROOM NO.16 D.M. NORTH (REVENUE)
OFFICE COMPLEX G.T. KARNAL ROAD ALIPUR DELHI-110036.

NOTICE -
CASEN ,Ml-u‘-[.SbM mf 20505 DATE:- 22 I ol /-2020
Whereas as sum of Rs __Y5, 20, two )~ is recoverable

from you on account of the Recovery Certificate issued by
JLJLM@.MMLMM.H&
r/o RC No.Dpeefeme—y Juur Jon-loe|oola [5155-4o Recoverable as arrears
14 T T b
of Land Revenue.

: g ) ot b men Aiiac |
You are hereby directed to deposit these cues by loljﬂ—o%
F PR B
failing which further action for the reatization of ine ¢ls ,es will taken

against you.

n i

F z A £ il = t -
Further, you are directed to submit Periorma o3 attested zrfidavit

i"i

: swve action shall be initiate
In case of non compliance, further coercive aclion shali be initiated

U
L)

’ : ,r ”
e ~lavioany NYe !m"“.“ ‘. ,.‘ 2 L,
against you as per relevant provis DLR Act.

ISTANT COLLECTOR, GRADE-I/II
ALIPUR DELH!

Assistant Collector
Aiayy, Delhi G-

N
wy
v

To,

ms Kenshua Process, land owner
Sh. muedh_2lo 2h. RamPhal R[o

Kb Mo 3311 Bedind ot Lhoo!
villsge, 3wl prr Petb

i
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI OFFICE OF THE
ASSISTANT COLLECTOR GRADE-I/Il ROOM NO.16 D.M. NORTH (REVENUE)
OFFICE COMPLEX G.T. KARNAL ROAD ALIPUR DELHI-110036.

NOTICE
CASE NO. 3'—{0'"\'&(_'80”’ A_P 20 50 DATE:- QZ[ o 1020
Whereas as sum of Rs 1,23, %5, ovol~ is recoverable

from you on account of the Recovery Certificate issued by

the Dotk Pollidion Condyol Commillee
r/o RC NO-DPEJCm-Vlum !QA—M!EHL{}Hf o ¢ Recoverable as arrears

of Land Revenue.

You are hereby directed to deposit these dues by o?"! 49//2—09—z>
failing which further action for the realization of the dues W|ll taken
against you.

Further, you are_ directed to submit Performa of attested affidavit
In case of non cgmpllancp, further coercive action shall be initiated
against you ag per relevant provision of DLR Act.

n o N0 o /
. {
N ’.‘CJ 0,\ L ASSISTANTC LLECTOR, GRADE-I/II
@ﬁ <N\ /| ALIPUR DELHI
,.‘l) - N\ O~ ;\sbxﬁtaut Collector
- = \ {Alipur, Delhi Gr-Ii
N a0 i f
PN
To, G
G x P Ld Pot
v_]_kb,du__& o Q’o I<h. Me-

m v,uagc kel Por Dofbi
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Ground su i :

rvey using the above said references was conducted using Total Station in the presence of Officers &
repr i ; A~

presentatives as mentioned above, picking up all ground features viz. boundary walls, hut, road, buildings,

nalas etc. & a digital map was prepared covering the entire concerned area.

4) Superimposition of Maps:

Digitized khasra Maps & Survey plans produced above were superimposed using the common reference points

& ground situation was analyzed and the drawing was prepared. The drawing is being submitted as an
enclosure with this report along with area statement. All the Revenue Maps have been scaled as per actual
he Survey drawings. Each

scale & dimensions observed from Masavis/Sazra before being superimposed on t
e as possible to the

hing within a few gattas. For Villages in

boundary is taken as reference to

Village Map is superimposed using Reference points available as clos village. Variations in

the Village boundaries have been ignored, wherever found to be matc

which reference points are not available OR not matching, village

superimpose the Village Maps.

5) Preparation of Drawings & Report:

d from site using Total Station. The

as been prepared using the data, facts & figures collecte
f these Khasra numbers & its

49 have been indicated in the Map. Location o
n with Revenue officials. An area statement has

The drawing h
concerned Khasra numbers
nsions have been prepared/shown after due consultatio
been prepared indicating break-up of Khasra number 49, showing the status, as on date, as below:

Area statement of Khasra No. 49, Village Zindpur
sqm. Sqyd. Area As per Remarks

Actul/Proposed
Bigha | Biswa

dime

Khasra | S.No. | AreaAs per Rev.

No. Records
Bigha Biswa

1 10.01 11.97 0.00 0.24 Galli
2 644.21 770.46 0.00 15.28 | Park
[ R it
3 98.90 118.28 0.00 2.35 Open
Encroach ilt-
4 20156 | 241.06 | 000 | 478 | ment/In Built
49 p area
(A N SESSS S .
5 392.98 469.99 0.00 9.32 Road
Enc e
6 538.21 | 284.90 | 0.00 | 5.65 roachment/In Built
Up area
[ I S—— R
Total | 1 15 | 1585.86 | 1896.68 | 1 | 17.6 | Areaas per dimensions
of fieldbook
| e tp c
Area of Existing Park
NIL | PARK 698.41 | 83529 | O 166 | (ABCD-as shown in
drawing)
: 2240M CIN: U74210DL2009PTC194492 _
__PAN No:: AAGCMI27P Regd Office B-150, Ashok Nagar, Shahdara, Defhi-1 oy DAAGCME2A0MIZE )
or) 29-Rajpur Roud, Dehradun (U.A)-248001, INDIA Telefax+91-135-2656226,3203565
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MAPAGE INFRASTRUCTURE PVT. LTD.

9/57, Eklavya Vihar Sector-9, Vasundhara, Ghaziabad, (UP), INDIA -201012
Telefax: 0120- 4376001, E-mail - mapageindia@rediffmail.com
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Drawing No. N.DISTT /ZINDPUR KH.49/SRY-DE/20/R-0 is an integral part of this Report indicating the status o

W

(B.S. PUNDIR)

land as on date.

TT./ZZINDPUR KH.49/SRY-DE/20/R-0

Encl: Drawing No. N.DIS
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T MAP SHOWING LOCATION OF REF.POINTS IN CONCERNED VILLAGES
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REF. POINT-1 IN VILL. REF. POINT-2 IN VILL.
ZINDPUR ZINDPUR
SOUTH EAST CORNER NORTH WEST CORNER
OF KHASRA NO. 18/25 OF KHASRA NO. 21/1
S
S
<
o~
@, ® ®
U‘P‘ r\_b: fﬁ\‘
5.67 lﬁ 5.67 593
REF. POINT-3 IN VILL. REF. POINT-4 IN VILL.
ZINDPUR ZINDPUR
NORTH WEST CORNER NORTH WEST CORNER
OF KHASRA NO. 81 OF KHASRA NO. 231
LEGEND
ROAD DIGITIZED KRASRA —_—
BOUNDARY WALL ——— [LARGE KHASRA
BUILDING/HUT &2 5 [KHASRA NO. 25
GRID LINE ————— | LARGE KHASRA NO. @
GHATTA DIMENSION N— CONCERNED KHASRA 49
ENCROACHMENT DIM. —— | eLecTRIC POLE 8:

m ALL THE SURVEY & MEASUREMENTS HAVE BEEN CONDUCTED ON THE BASIS OF
REFERENCE POINTS PROVIDED BY PATWARI/KANUNGO FROM REVENUE DEPARTMENT.
W ALL DIMENSIONS AND LEVELS ARE IN METRES.

PROJECT: SURVEY & DEMARCATION WORK OF KHASRA NO.49
VILL. ZINDPUR
DRAWING TITLE: SURVEY & DEMARCATION
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INSET MAP SHOWING LOCATION OF REF.POINTS IN CONCERNED VILLAGES
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m ALL THE SURVEY & MEASUREMENTS HAVE BEEN CONDUCTED ON THE BASIS OF
REFERENCE POINTS PROVIDED BY PATWARI/KANUNGO FROM REVENUE DEPARTMENT.

@ ALL DIMENSIONS AND LEVELS ARE IN METRES.
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